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09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
09

BLAPL
5055/1
8

ABLAPL
13711/
20

Order
Dtd.

WRIT
BRANC
H-3

WRIT
BRANC
H-5

WRIT
BRANC
H-1

WRIT
BRANC
H-7

CRIMI
NAL
APPEA

(Seat
108)

(Seat
108)

(Seat
28)

(Seat
23)

(Seat
23)

(Seat

(Seat

(Seat
18)

(Seat
18)

(Seat
18)

(Seat

(Seat

(Seat

No-

No-

No-

No-

No-

No-2)

No-2)

No-

No-

No-

No-7)

No-7)

No-7)



28621/20
23

28622/20
23

28623/20
23

28624/20
23

28625/20
23

28626/20
23

28627/20
23

28628/20
23

28629/20
23

28630/20
23

28631/20
23

28632/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

ABLAPL-
11927/20
22

ABLAPL-
741/2023

CRLA-
937/2022

CRLA-
363/2021

CRLA-
166/2023

CRLA-
589/2021

ABLAPL-
1966/202
3

ABLAPL-
1972/202
3

TRP (C) -
82/2023

BLAPL-
6456/202
2

ABLAPL-
275/2023

ABLAPL-
2072/202
3

S K DASH

M K PANI

NIRANJAN
ROUT

S.P. SAHOO

JYOTIRANJA
N SAHOO

BIJAYALAXM
I TRIPATHY

S .CHOUDHUR
Y

KULDEEP
MOHANTY

P.K. SAHOO

B.K. DALAI

J . PRADHAN

M.R.SAHOO

Q

2023-03-

09

COURT Order

NO. 2 Dtd.

OLb 2023-03-
09
Order

COURT Dtd.
NO. 2 2023-03-

09

Order CRIMI
COURT Dtd. NAL
NO. 7 2023-03- APPEA

09 L
CHIEF Order CRIMI
JUSTICE Dtd. NAL
'S 2023-03- APPEA
COURT 09 L

Order CRIMI
COURT Dtd. NAL
NO. 7 2023-03- APPEA

09 L
CHIEF Order CRIMI
JUSTICE Dtd. CRLA NAL
'S 2023-03- |588/21 [APPEA
COURT 09 L

Order

COURT Dtd.
NO. 2 2023-03-
06

Order
COURT Dtd.
NO. 2 2023-03-
06

Order
COURT Dtd. M.J.C
NO. 10 2023-03-

06

Order
COURT Dtd.
NO. 17 2023-03-
06

Order
COURT Dtd.
NO. 2 2023-03-
09

Order
COURT Dtd.
NO. 2 2023-03-
09

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-7)

No-7)

No-7)

No-5)

No-9)

No-5)

No-5)

No-5)

No-6)

No-6)

No-6)

No-6)



28633/20
23

28634/20
23

28635/20
23

28636/20
23

28637/20
23

28638/20
23

28639/20
23

28640/20
23

28641/20
23

28642/20
23

28643/20
23

28644/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

ABLAPL-
2071/202
3

ABLAPL-
2070/202
3

ABLAPL-
2068/202
3

ABLAPL-
2033/202
3

ABLAPL-
2029/202
3

ABLAPL-
2027/202
3

ABLAPL-
2026/202
3

ABLAPL-
2025/202
3

ABLAPL-
2024/202
3

ABLAPL-
2021/202
3

ABLAPL-
2020/202
3

ABLAPL-
1610/202
3

R.R.NAYAK

R.R.NAYAK

P.K.MOHANT

S. DASH

D.K.JENA

J.KAMILA

SHAKTI
PAUL

S. DASH

J. PARDHAN

G.C.JENA

S.K.BHANJA
DEO

LAXMI
CHARAN
BEHERA

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Judgement
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

BAIL-
2 (CRM
INAL

MISC-
2)

(Seat

(Seat

(Seat
11)

(Seat
11)

(Seat
11)

(Seat
11)

(Seat
11)

(Seat
11)

(Seat
11)

(Seat
11)

(Seat
11)

(Seat
11)

No-6)

No-6)

No-

No-

No-

No-

No-

No-

No-

No-

No-

No-



28645/20
23

28646/20
23

28647/20
23

28648/20
23

28649/20
23

28650/20
23

28651/20
23

28652/20
23

28653/20
23

28654/20
23

28655/20
23

28656/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

ABLAPL-
1587/202
3

ABLAPL-
1477/202
3

ABLAPL-
583/2023

ABLAPL-
543/2023

ABLAPL-
1976/202
3

ABLAPL-
1973/202
3

ABLAPL-
1971/202
3

ABLAPL-
1970/202
3

ABLAPL-
1968/202
3

ABLAPL-
1965/202
3

ABLAPL-
1901/202
3

ABLAPL-
1760/202
3

G. SAHOO

A.CR. DAS

N. SAHOO

A .MOHANTY

AJAYA
KUMAR ROUT

SANTOSH
CHANDRA
ATABUDHI

P. BARIK

SANTOSH

CHANDRA

ATABUDHI

S.K. SINGH

A .MOHANTY

U.C. DORA

M.M. NAYAK

Q

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
02

Order
Dtd.
2023-03-
06

WPC-
15180/
22

ABL-
12911/
22

BAIL-
2 (CRM
INAL

MISC-
2)

(Seat
11)

(Seat

11)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-

No-

No-9)

No-9)

No-9)

No-9)

No-9)

No-9)

No-9)

No-9)

No-9)

No-9)



28657/20
23

28658/20
23

28659/20
23

28660/20
23

28661/20
23

28662/20
23

28663/20
23

28664/20
23

28665/20
23

28666/20
23

28667/20
23

28668/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

ABLAPL-
1546/202
3

ABLAPL-
1536/202
3

ABLAPL-
1519/202
3

ABLAPL-
1504/202
3

ABLAPL-
1490/202
3

ABLAPL-
1476/202
3

ABLAPL-
1417/202
3

ABLAPL-
1325/202
3

ABLAPL-
1322/202
3

ABLAPL-
1318/202
3

ABLAPL-
1311/202
3

ABLAPL-
1244/202
3

BIBHUTI

RANJAN

MOHANTY

G. SAHOO

G. SAHOO

G. SAHOO

G. SAHOO

G. SAHOO

A .K.BEHERA

S. DASH

G. BAMJI

S.BARIK

B.R.MOHANT

DILLIP
SAMAL

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

BAIL-
2 (CRM
INAL
MISC-
2)

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-9)

No-9)

No-9)

No-9)

No-9)

No-9)

No-9)

No-7)

No-7)

No-7)

No-7)

No-7)



28669/20
23

28670/20
23

28671/20
23

28672/20
23

28673/20
23

28674/20
23

28675/20
23

28676/20
23

28677/20
23

28678/20
23

28679/20
23

28680/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

ABLAPL-
1054/202
3

ABLAPL-
688/2023

ABLAPL-
675/2023

ABLAPL-
673/2023

ABLAPL-
651/2023

BLAPL-
1798/202
3

ABLAPL-
643/2023

ABLAPL-
228/2023

ABLAPL-
79/2023

ABLAPL-
77/2023

ABLAPL-
73/2023

ABLAPL-
16627/20
22

SAHOO

. NAIK

. NAIK

NAIK

NAIK

K.C.SWAIN

. NAIK

PATI

T.K.BARIK

P.K.PATRI

P.K.PATRI

BALARAM
SINGH

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 17

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-01-
24

Order
Dtd.
2023-01-
24

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

BAIL-
2 (CRM
INAL

MISC-
2)

Order
Dtd.
2023-03-
10

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

BAIL-
1(CRI
MINAL
MISC-
1)

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-7)

No-7)

No-7)

No-7)

No-7)

No-9)

No-9)

No-9)

No-9)

No-9)

No-1)

No-1)



28681/20
23

28682/20
23

28683/20
23

28684/20
23

28685/20
23

28686/20
23

28687/20
23

28688/20
23

28689/20
23

28690/20
23

28691/20
23

28692/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

ABLAPL-
14908/20
22

ABLAPL-
14467/20
22

ABLAPL-
2073/202
3

ABLAPL-
1299/202
3

ABLAPL-
1613/202
3

FAO-
516/2022

CRLMC-
1182/202
3

WP (C) -
36136/20
22

WP (C) -
10457/20
19

WP (C) -
10457/20
19

WP (C) -
1678/200
5

WP (C) -
15667/20
21

P.R.
BEHERA

AJIT KUMAR
PANDA

H.K. PANDA

JAYAKRISHN
A
MOHAPATRA

LAMBODOR
ACHARI

TAPAN KU.
NAYAK

NIRANJAN
ROUT

S K SAMIM

B K LENKA

B K LENKA

B N
CHADANGI

P K LENKA

C.0.

Q
o

GENER

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 23

COURT
NO. 11

COURT
NO. 1

COURT
NO. 1

COURT
NO. 1

COURT
NO. 3
OLD

Order
Dtd.
2023-03-
06

Order
Dtd.
2022-11-
22

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-01-
llPetitio
n,Annexur
e,

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)



28693/20
23

28694/20
23

28695/20
23

28696/20
23

28697/20
23

28698/20
23

28699/20
23

28700/20
23

28701/20
23

28702/20
23

28703/20
23

28704/20
23

28705/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

20

WP (C) -
33038/20
22

CONTC-
920/2019

CONTC-
921/2019

WP (C) -
6487/201
7

WP (C) -
5620/202
3

WP (C) -
5618/202
3

WP (C) -
5453/202
3

WP (C) -
12453/20
17

WP (C) -
6650/202
3

WP (C) -
5449/202
3

WP (C) -
6534/202
3

WP (C) -
6536/202
3

WP (C) -
5251/202
3

P K LENKA

A K
MOHANTY

A K
MOHANTY

SHYAM
SUNDAR
SHARUP

S.CH.
SUNDARA

S.CH.
SUNDARA

S.CH.
SUNDARA

R CH ROUT

BRAJA
MOHAN
SARANGI

S.CH.
SUNDARA

KHIROD
CHANDRA
MAJHI

KHIROD
CHANDRA
MAJHI

T. SAHOO

COURT
NO. 3

COURT
NO. 3

COURT
NO. 3

COURT
NO. 1

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 2
OLD

COURT
NO. 2
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 20

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
02

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

Order
Dtd.
2023-03-
09

WPC
16353/
18

WPC
310/19

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)

No-1)



28706/20
23

28707/20
23

28708/20
23

28709/20
23

28710/20
23

28711/20
23

28712/20
23

28713/20
23

28714/20
23

28715/20
23

28716/20
23

28717/20
23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

10.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

WP (C) -
6709/202
3

WP (C) -
6649/202
3

WP (C) -
6648/202
3

CONTC-
1088/201
8

WP (C) -
3839/202
0

WP (C) -
3839/202
0

CONTC-
1203/201
7

CONTC-
1203/201
7

WP (C) -
5973/202
3

WP (C) -
5712/202
3

WP (C) -
8632/200
6

RSA-
355/2008

T SAHOO C.
BRAJA

MOHAN C.
SARANGI
BRAJA

MOHAN C.
SARANGI

TAPAN c
SWAIN )
C R KAR C.

P K LENKA |[C.

D.K.DEHURY C.

M/S.S.K.BH
ANJADEO

Q

J PARIDA C.

D K BISWAL C.

D ROUT C.

S K PARIDA (C.

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 20

COURT
NO. 3
OLD

COURT
NO. 19

COURT
NO. 19

COURT
NO. 16

COURT
NO. 16

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
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